
Date of receipt Amount claimed
Claim amount 

admitted
Nature of claim

Amount covered 
by guarantee

Whether 
related party?

% of voting in 
CoC

Date of receipt Amount claimed
Claim amount 

admitted
Nature of claim

Amount covered 
by guarantee

Whether 
related party?

% of voting in 
CoC

Date of receipt Amount claimed
Claim amount 

admitted
Nature of claim

Amount covered 
by guarantee

Whether 
related party?

% of voting in 
CoC

Date of receipt Amount claimed
Claim amount 

admitted
Nature of claim

Amount covered 
by guarantee

Whether 
related party?

% of voting in 
CoC

1 KSK Electricity Financing India Private Limited 26-06-2026 11,80,00,000.00 11,80,00,000.00
Inter-Corporate 
Deposit

- No 100 - - 0.00 0.00

11,80,00,000.00 11,80,00,000.00 100.00 0.00 0.00

Date of receipt Amount claimed
Claim amount 

admitted
Nature of claim

Amount covered 
by guarantee

Whether 
related party?

% of voting in 
CoC

Date of receipt Amount claimed
Claim amount 

admitted
Nature of claim

Amount covered 
by guarantee

Whether 
related party?

% of voting in 
CoC

NIL — no claim has been received under this category

Amount of claim 
under verification

List of operational creditors — Workmen

Details of claim received

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)

Sl No

Annexure – 2

Name of the corporate debtor: KSK Wind Energy Private Limited; Date of commencement of CIRP: 12-06-2026

Amount of claim 
under verification

Details of claim admitted

Details of claimant

Details of claim admitted

Name of the corporate debtor: KSK Wind Energy Private Limited; Date of commencement of CIRP: 12-06-2026

List of creditors as on 28 August 2026

Details of claim admitted
Details of claimant

Amount of claim 
not admitted

Remarks

Name of the corporate debtor: KSK Wind Energy Private Limited; Date of commencement of CIRP: 12-06-2026

Details of claim admitted

Details of claimant

Remarks

Details of claim admitted

Total

Amount of 
contingent claim

Details of claimant

Amount of claim 
not admitted

Amount of claim 
not admitted

Remarks

Details of claim admitted

Amount of 
contingent claim

Amount of claim 
not admitted

Details of claimant

Amount of claim 
under verification

Amount of any 
mutual dues, if any

Amount of 
contingent claim

Sl No

Annexure – 5

List of creditors as on 28 August 2026

Details of claimant

Amount of 
contingent claim

Amount of claim 
not admitted

Amount of 
contingent claim

Amount of claim 
under verification

Claims list as on August 28, 2026 — KSK WIND ENERGY PRIVATE LIMITED (UNDER CIRP)

Amount of any 
mutual dues, if any

Details of claim received
Amount of claim 

under verification

Annexure – 1

Amount of any 
mutual dues, if any

Name of the corporate debtor: KSK Wind Energy Private Limited; Date of commencement of CIRP: 12-06-2026

List of creditors as on 28 August 2026

Remarks

Sl No

List of creditors as on 28 August 2026

Remarks

Amount of claim 
under verification

List of financial creditors belonging to a class — Real estate allottees

Name of the corporate debtor: KSK Wind Energy Private Limited; Date of commencement of CIRP: 12-06-2026

List of secured financial creditors

NIL — no claim has been received under this category

Amount of any 
mutual dues, if any

Details of claim received

List of operational creditors — Employees

Details of claim received

Details of claim received

Details of claim received

Name of the corporate debtor: KSK Wind Energy Private Limited; Date of commencement of CIRP: 12-06-2026

List of creditors as on 28 August 2026

Sl No

Sl No

List of creditors as on 28 August 2026

Annexure – 6

Amount of 
contingent claim

Amount of claim 
not admitted

Remarks

Annexure – 4

Amount of any 
mutual dues, if any

Amount of any 
mutual dues, if any

NIL — no claim has been received under this category

NIL — no claim has been received under this category

List of financial creditors belonging to a class — other than real estate allottees

Sl No

Annexure – 3



Date of receipt Amount claimed
Claim amount 

admitted
Nature of claim

Amount covered 
by guarantee

Whether 
related party?

% of voting in 
CoC

1
Income Tax Department, Assistant Commissioner of 
Income Tax, Central Circle-2(1), Hyderabad

09-07-2026 13,340.00 13,340.00 Statutory dues - No - - - 0.00 0.00

2
Employees' Provident Fund Organisation, Zonal Office, 
Telangana (Establishment ID APHYD0072008000)

08-07-2026 1,671.00 1,671.00 Statutory dues - No - - - 0.00 0.00

15,011.00 15,011.00 0.00 0.00

Date of receipt Amount claimed
Claim amount 

admitted
Nature of claim

Amount covered 
by guarantee

Whether 
related party?

% of voting in 
CoC

Date of receipt Amount claimed
Claim amount 

admitted
Nature of claim

Amount covered 
by guarantee

Whether 
related party?

% of voting in 
CoC

11,80,15,011.00 11,80,15,011.00 0.00 0.00

Details of claim received

Name of the corporate debtor: KSK Wind Energy Private Limited; Date of commencement of CIRP: 12-06-2026

Details of claim received

Sl No

Annexure – 9

List of creditors as on 28 August 2026

Grand total

Annexure – 7

Details of claimant

Name of the corporate debtor: KSK Wind Energy Private Limited; Date of commencement of CIRP: 12-06-2026

Amount of claim 
not admitted

Remarks

Amount of 
contingent claim

Details of claim received

Details of claim admitted
Remarks

Sl No

Sl No
Amount of any 

mutual dues, if any

Amount of claim 
under verification

List of operational creditors (other than workmen, employees and Government dues)

List of Operational creditors (Govt dues)

Amount of any 
mutual dues, if any

Amount of claim 
under verification

Total

Amount of claim 
not admitted

Details of claim admitted

Amount of 
contingent claim

NIL — no claim has been received under this category

List of creditors as on 28 August 2026

Amount of any 
mutual dues, if any

List of creditors as on 28 August 2026

List of other creditors (creditors other than financial and operational creditors)

Amount of 
contingent claim

Details of claimant

Amount of claim 
not admitted

Remarks

NIL — no claim has been received under this category

Name of the corporate debtor: KSK Wind Energy Private Limited; Date of commencement of CIRP: 12-06-2026

Amount of claim 
under verification

Annexure – 8

Details of claimant
Details of claim admitted

NIL — no claim has been received under this category


